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{c) The minimum basic wage in respect of West Ben, i
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operatives has been raised to Rs. 160 as per agreement bCIO\I'CCn ﬁxil‘rfi:ﬂdmg:
West Bengal Mill Owners® Associztion. i

Lathi Charge and Firing on Coal
Miners in Dhanbad

*576. SHRI YAMUNA PRASAD
MANDAL :
SHRI RAM BHAGAT PAS-
WAN :

~ Will the Minister of STEEL . AND
MINES be pleased to state :

(a) whether coal mines in Dhanbad
who agitated for non-supply of rations
to them, were lathi-charged and fired on
recentiy;

(b) if so, the number of deaths due
to firing;

(c) whether any inquiry has been
ordered; and

(d) if so, the outcome of ihe inquiry?

THE MINISTER OF HEAVY IN-
DUSTRY AND STEEL AND MINES
(SHRI T. A. PAID): (a) to (d). On the
15th November, 1973 CJIS.F. per-
sonnel deployed to protect the office of
the Area General Manager, Bharat
Coking Coal Limited and adjoining
Bharai Coking Coal Limited properties
in Sijua had to resort to firing to dis-
perse a violent armed mob, resulting
in the death of six persons including
a woman.

The State Government of Bihar has
ordered an enquiry under the Commis-
sion of Inquiry Act, 1952.

Conference of A.LT.U.C. led Trade
Unions in Public Sector Undertakings

*577. SHRI B. S. BHAURA : Will
the Minister of LABOUR be pleased to
state :

(a) whether a two-day conference of
A.LT.U.C. led trade unions in public
sector undertakings was held in Cochin
recently; and

(b) if so, the main conclusions of the
conference?

THE MINISTER OF LABOUR
(SHRI RAGHUNATHA REDDY):
I(a)t gnd (b). Information is being col-
ected.

Production of Awtomatic Watches by

*578. SHRI D. B. CHANDRA
GOWDA : Will the Minister of HEAVY
INDUSTRY be pleased to state :

(a) the number of automatic watches
manufactured by H.M.T., Bangalore
upto November, 1973;

(b) how many of them have been
sold so far; and

(c) whether Government propose to
export such automatic watches in the
near future and, if so, the broad out-
lines of the scheme?

THE MINISTER OF HEAVY IN-
DUSTRY AND STEEL AND MINES
(SHRI T. A. PAI): (a) and (b). 15757
number of automatic watches valued
at Rs. 47.3 lakhs have been produced
and 13848 number of watches valued
at Rs. 41.5 lakhs have been sold upto
the end of November, 1973.

(c) In view of the extent of internal
demand for such watches, there are at
present no pians for sizeable export.
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Assistants on Deputation to India Sup-
ply Missions London and Washington

*580. SHRI RAMII RAM : Will the
Minister of SUPPLY AND REHABI-
LITATION be pleased to state:

(a) the qualifications prescribed till
last year for the deputation of Assis-
tants to the India Supply Missions in
London and Washington;

(b) whether the prescribed minimum
purchase experience of 5 years .was re-
duced to 3 years in May, 1973, restored
to S years in June and again reduced in
August, 1973; and

(c) if so, the reasons therefor?

THE MINISTER OF SUPPLY
AND REHABILITATION (SHRI R.
K. KHADILKAR): (a) The qualifica-
tions prescribed for selection of Assis-
tants till Jast year were:

1. Age not more than 45 years.
Candidates above this age may
also apply. Other things being
preference will be given to can-
didates upto the age of 45 years.

2. Family consisting of not more
than three children.

3. Five years’ experience of work
regarding purchase or more.

4. Record of service from ‘Very
Good’ to ‘Outstanding’.

5. Lien on a permanent post.

(b) The condition of five years pur-
chase experience was actually reduced
to three years in August, 1973. Prior
to August, 1973 certain changes were
proposed but not implemented.
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(¢) The reduction was made in the
public interest.

Public Sector Corporation to Provide
Finance and Guidance to ex-service-
men for self-employment

*581. SHRI P. A. SAMINATHAN :

SHRI MUHAMMED SHE-
RIFF :

Will the Minister of DEFENCE be
pleased to state:

(a) whether the Ministry of Defence
is considering a proposal to set up a
public sector corporation to finance and
provide technical guidance to ex-Ser-
vicemen for setting up small-scale in-
dustries and other self-employment en-
terprises;

(b) if so, when the final decision is
likely to be taken; and

(c) to what extent the help will be
given?

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI J.
B. PATNAIK) : (a) to (c). Yes Sir. The -
details are still being worked out.
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